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Princip®l Bench
NEW DELHI

0,A, No, 1911 of 1991
New elhi, dated the 27th Sept., 1995

HON'3LE MR. S.R. ADIGE, MEMBER (A)
HON'BLE DR, A. VEDAVALLI, MEMBER (3)

CENTRAL AROMINISTRATIVE TRIBUNAL @

Shri Sushﬂ. Ktllar,

&0 shri Kishan hend,

R/fo 36/2, reilwsy colony,

Kish.nganj’ DBlhi. ss 0 APPLICA”T

'Uz Adwcate: shri B8,5. Charya

VERSUS

1, The General manager,
Nor thern Railway,
Baroda House, New Delhi,

2. The Chief superintendent,
Printing & stationery,
Nor thern Railway, shakur Basti,
Pun jabi Bagh, New Delhi,

3. Union of India,
Ministry of Reiluayg,
Governmen t of India,
New Dslhi,

3. shri Jagdish thander Kaushik,
Key Boerd Operator,
Railway printing Press,
shakurbasti, punjabi Bach,
New Delhi, voo RESPON DEN TS

By Adwcate: Shri Rajesh

ORDER (ORAL)
BY HON'BLE MR, S, R. ADIGE, MEMBER (A)

In view of the Fact that the applicant
has since besn promoted “" Gra3de I c®tegory vide
order dated 8.5.92, shri Charya states 8t the bar
that he sesks to withdraw the 0.4, Acoardingly
the 0,A, is dimmissed 8s withdraun,
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(S.R. Aomg-

(DR. A. .vsoa VALLI)
Menber (J) Member (A)




